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Use of Commercial Aircrafts by the
Prime Minister

10178. SHRI M. ARUNACHALAM:
Will the Minister of TOURISM AND
CIVIL AVIATION be pleased to refer
to the reply given to Unstarred Ques-
tion No. 2344 on 2nd December, 1977
regarding security measures to pre-
vent skyjacking of plane occupied
by the Prime Minister and state:

(a) whether there is any change in
the Prime Minister’'s desire to use
the  commecial aircrafts for his
travel;

(b) is there any change in the
policy; and

(c) if so, details thereof?

THE MINISTER OF TOURISM
AND CIVIL AVIATION (SHRI
PURUSHOTTAM KAUSHIK): (a) to
(c). There is no change in the Prime
Minister’s desire to travel by Com-
mercial flights but as a result of sub-
sequent threats to security by certain
violently disposed elements and cer-
tain acts of violence perpetrated by
them, security measures had to be
strengthened and it was considered
advisable that he should travel by
IAF planes as far as possible.

Fare of L.T.D.C. Air Conditioned Car
due from the Former Defence Minis-
ter

10179. SHRI SOMNATH CHAT-
TERJEE: Will the Minister of TOUR-
ISM AND CIVIL AVIATION be
pleaseq to state:

(a) whether Government are aware
that the fare of ITDC air conditioned





